HIGH COURT OF DELHI: NEW DELH. SR RS
STABLISHME NTHBRANCDELHI R
. No.531/Bstt, IT
From Dated:02:6426
- The Registrar General
High Court of Delhi

New Delhi — 110 503

To .
The Principal District & Sessions Judge (HQs)
Tis Hazari Courts g
New Delhi - 110 054 '

Sub: Reg. Notification No.1/26/2023—Ju-dl.Vol—II/part—ﬁle/10842-10852. dated
07.11.2023 _
Sir, o
’ [ am directed to forward herewith a Not'%ﬁ.cation, NoléZ%i(ﬁ3:§§11u\;§;—l
H/paﬁ-ﬁ}e,’10842-10852 dated- 07.11 ,ZOfZi?iT J?O?jSgiDDr:;:xent o astiee
Srelzrit:gsg;{avvé, i‘;?;:: gct‘r?égx’/e(iogﬁ?ing-,'Delhi Qecretariat, LY. Es-tgte, New Delhi,
a y «

for information and records.

. . ards’ a sy :
e Withreg Yours sincerely,

%e;w \“\‘-J('

(P.S. Tariyal) 1 .
: Assistant Re-gistrar-.(Estt—H) |
o : ' For Registrar General

%\ - Qo

My ?Uw/v"”

. 1y 03 7’4’

<v



’ . LHI C,AZE’FTE)
3EPUBLISHED [N'THE PART IV (Extra Ordinery) OF g%,?g;\z oF DELHI
cle MENT OF NATIONAL CAPITAL TERR 0 's pratRe
DEPARTMENT OF LAW, JUSTICE AND LEIS% S STATE, NPW DELH!
8TH LEVEL, C-WING, DELHI SECRETARIAT, L.F. 5 20 @,
TR LEVEL, C-WT [0 &S pated : ® |11

. _ 5o
'~ 1 D6 100D, . Vol-TI/ part-file/ /¢ eY _
F.N?j}/ 26/ 2023 ;udl ol-I/p NOTIFICATION wers

- In exercise of the po .
| g) of section 2 of the Notaries
the Hon"t_)le 11t-

" h .N0.1/§5]'20123-Jud1. Vol-1I/part-file/jo g2 — 10%
for of section 5 read with clause (

confererbySUb seetion® 1956 made thereunder,

53 of 1952) and the Notaries Rules,

: facto
his ex-post
~ ¥ ed to accord M3 F
~Govérior bl National Capital Territory of Delhi is pleas - ch o the
’ ' , tificate O i e
8 ; the  renewal - of  certiicals o - T e
,""a}: ?‘Efg\{l“ s A /t»o_'. [ Sy A dl't-lQnS_ re q}llred t

i —— the falfillment of all ot
follewing n»‘ot_ar;es subject lo the fulfillment o e et for e

ask pe ol b 3
by -tHemunder aforesaid Act and the Rul )

PR p

; ) o ) e st 1of Renewal i
; : T ddress & District |-Last date of | Periot
.. \|s; fame: Address @ : validity of
g ' Cértifioate
R /I (R R of practice.
! : , .
! I«{iSubhask .. | L-2/14, Second North- | 01.03.22 02.03.?022 to
- Chandra Floor, Budh Vihar “West 01.03.2027
’» Sharma, Phase-1, Dellii- .
|-Regn. 110086.
| Noi0160/06 ) !
R !
2 | Rajam Bhatia, | H. No, 30 PKT-11A, | North- 01.12.21 |02.12.2021 to ;
Regn, No. Sector-23, Rohini, West 01.12.2026
068/06 Delhi 110085 | |
: _Pushp Lata, | Flat No. 4 A, Pockel-A] Bast 26.09.11 | For a period of 05 yoars |
i Regn Ng.” - Mayur Vihar, Phase 11 from the date of
002‘4/06 . Delhi- 110091, issuance of Motification. '

SUre) Bhan, H.No.92, Gali No. 5, |North- | 96,0651 |5 Fomas————— .
Regn. No. Block Bhagirathi | East 3{,8338% to '
023706 Vihar, Delhi B At f
5 Ram. Pal Singh,| B-1807.. : Sh ; 7 e !
I” | Rege. me g Chliié;ulfm Flat, ~ TShahdara 01,1131 0211308
080/06 | Colony, East of Lonj 01.11.2026 ‘
: Road Shahdara, ’
5] Aok Bl |
) ROk Kumar, | A-32 Harl Nasgr Tt | |
! gar - | South- . &l For T T ———
" f:}‘gdcmo Extn-1I, Badarpuyr, East i i‘“ 2 period of 05 years |
/ [¥3 New Celhi.] 10044, ) ."Om the date of f
b e , _J Issuance of Notification -
{CENERAL Regeres, —————
@F Court of Dejpy |
T i

' or’(w/gﬁ”{"z/"/‘f&ww

'2/// am "



V/ = 4 N 3 3 : : - "
W1 .-\’mm jeet Vedi, | M-8, Ground {loor, South- - "26'7091/,2‘;1’“; 57
;- Regd. No. Lajpat Tast S
1 020/06 Nagar-111, New Delhi-
110024
- By order af
1it. Goyernor o
F.No.1/26/2023-Judl, Vol-I/ part-file/ 084> ~ 1088 : e« il
Copy to: e ",
1. The Principal Secretary to the Hon'ble "Lt. Governors :
2. The OSD to Hon’ble Minister (Law), Govt. of NCTiof Del
3. The 0.8.D. to the Chief Secretary, Govt, of NCT of Delhi.
4.

The Special Secretary (GAD/ Coordination), CGovt. of NCT of De1h1 with.one
spare copy and Hindi version in duplicate for favour of pubhcatlon in"Dt lhl
Gazette with a request to send 25 copies of a Gazette for éffice us
. The Secretary to the Govt. of India, Ministry of Law & Justice, Shas
New Dethi.
( > . The Secretary to the Govt. of India, Ministry of Home Af_fg;ifrs, Nortkfxi
\ W De Thi. ¥ .
) . “The Registrar General, High Court of Delhi, New Delhic
The Divisional Commissioner, Govt, of NCT of Delhi, 5- Sham Nath;Mai
The President, Dethi Bar Assodiation, Tis Hazari Courts, Karkardeoma Courts.
Patiala House Courts, Rohini Courts, Dwarka Courts, Séket Co o e (}
10.Notary concerned. b
11.Guard File.

\\
o
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\
?"?’ﬁl

Additional Secretary (Law,

k-




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
WEST DISTRICT, TIS HAZARI COURTS, DELHI

| L6 '
QC'C}L" ; " 7 /Genl./West/THC/2024 Dated _&M_

Sub:- Regarding Notification No. 1/26/2023-Judl. Vol-T/part-file/10842-10852 -dated
07.11.2023.

: Ref:- Endorsement Letter No. 4656-4792/Notary/Admn.1/THC/2023 dated 22.01.2024.

Forwarded the copy of above ‘mentioned endorsement letter received from Ms. Kaveri
Baweja, Ld. Officer In-charge, Administration Branch-1, Central District, THC, Delhi along
with copy of letter bearing No. V531/Estt.IID/E-11/DHC dated 09.01.2024 of Hon'ble High
Court of Delhi New Delhi bearing diary No. 47 dated 11.01.2024 of Office of the Principal
District &  Sessions Judge (HQs) & copy of Notification No. 4656~
4792/Notary/Admn.1/THC/2023 dated 22.01.2024 for information & necessary action, if

)

any, to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi with the request to
download the Order from the LAYERS.
/ The Chairman, Website Committee, Tis Hazari Courts, Delhi wih the request for uploading
the same on Centralized Website through LAYERS as well as on the Website of West District.
3. Reader to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading the
same on LAYERS.

*

(Ajay Gupta)
Ofﬁcer In-charge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.
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- . " QFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI
oq 65t ____/Notary/Admn.1/THC/2023  Dated, Delhi The 8 akg ml‘*

Copy of the Notification No |/26/2023-Jud| Vol-Il/part-file/10842-10852 dated 07.11. 2023
1ssued by Sh. ‘Puneét Nagpal Additional Secretary (Law, Justlce & LA), g Level, C-Wing, Delhv
Secretanat 1.P, Estate, New Delhi is forwarded for information and necessary action to :

I'the-Ld. Principal District & Sessions Judges and Ld. Principal District & Sessions Judges
cum Spl. Judge (PC Act), CBI, RACC, Delhi/New Delhi w;th the request to circulate the same
in their respective Districts. tey) -~

-2 AII theJudicial Officer(s) posted in Central District, Tis Hazari Courts, Delhi.

3. . The Secretaries of all the Bar Assocxat:on of all the Districts, Delhi with request to afﬁx the
" same on notice boards

4, lncharge, R&I, Central District, Tis Hazari Courts, Delhi, with directions to paste the same
on the notice boards of Tis Hazari Court Complex, Delhi.

5. -Incharge, Computer Branch, Tis Hazari Courts, Delhi, with directions to upload the same on

official website of Delhi District Courts.
WA\
(Kaveri Baweja)

Officer Incharge, Administration Branch-1,
Central District,
O/o Ld. Principal District & Sessions Judge (Hgs),
Tis Hazari Courts, Delhi.




